
$~23 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CRL.A. 454/2012, Crl.M.A.NO.1046-48/2013, 3563/2014, 

3566/2014, 7367/2014, 2830/2017 

 

 

 SOHAN LAL & ANR. 

..... Appellants 

Through Mr.Malay Swapnil, Ms.Bhimika 

Aggarwal and Mr.K.M.M.Khan, 

Advocates.  

 

    versus 

 

 STATE & ORS. 

..... Respondents 

    Through Mr.Sumesh Gandhi, Adv. for R-2. 

      ASI Sri Ram from P.S.Hari Nagar. 

 

 CORAM: 

HON'BLE MS. JUSTICE INDERMEET KAUR 

   O R D E R 

%   12.01.2018 

 

 At request of appellant list on 23.02.2018. 

 

 

      INDERMEET KAUR, J 

 

 

JANUARY 12, 2018 

ndn
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